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question has arisen about certain safe-
guards which some powers say. The 
technical word used is safeguards. 
We have not found agreemel'llt with 
these views of some other couIlt,·i.L 
The matter is still under disc~ ion. 

Sbrl Hem Barua: May I know whe-
ther it is a fact that western countr e~ 

are reluctant to help India in ~ 

matter of atomic energy 'because of 
India's reluctance to accept the right 
of inspection of the International 
Atomic Agency. If so, what are the 
reasons for India's reluctance In IC-
cepting the right of inspection? 

Mr. Speaker: It consists of two 
questions. 

Shrl lawaharlal Nehru: As I h3ve 
said, it is a question of certam sate· 
guards which they wish to lay down 
for any country which deals with them. 
There is no question of >:,eluctance. 
We have had a good deal of help We 
are having it. But, in this particuhr 
matter. th!"l'e is differpnce of opinio::1 
which is being argued now. In the 
main, it means that that two, three, 
four powers, which are at present pro-
ceeding with the exploitation of atomic 
energy, want to lay down rules that 
othere should not go ahead £xcppt on 
a line with them. ThereforI', safe-
guards come in. We do not quite ac· 
cept that argument. Of cOU1'se, there 
is no doubt that we are suftlciL'ntly 
ad an~ed in India. ultima'ply, to be 
able to do this ourselves. Only it will 
mean two or three extra yean. WI'! 
want to avoid that and probably Wf! 
will come to agreement with some of 
these powers. 

Mr. Speaker: Next Question. Shri 
Harish Chandra Mathur. 

Shri IIaNh Chaaclra Mathar: May 
I ask a question on this que;tlon? 

Mr. Speaker: No, no. I have caned 
hi!! other Question. I will allow b1m 
more opportunities there. 

.. 1tUe Red..- ~ 

-511. Slarl Ba...... ChaDCIra Matlnlr: 
WU1 the KlniJteor of Comaaeree ... 
......., be pleued to.tate whether 

Government have finalised their coo-
sideration regarding the running of 
Public Sector Undertakings parU-
cularly in rE!5pect of (0 form of orga-
nisation, (U) pricing policy. and (iii) 
accountability to Parliament? 

The Minister at Industry (Sbrt 
Manubhal Shah): The recommen-
dations ot Krishna Menon Committee 
on certain aspects of the Public Sector 
Undertakings are under active con· 
sideration. 

Shrl Barish ChaDdra Math1lr: This 
House was informed mol''' thal1 fuur 
months ago that this entire queaUon 
is now ripe for decision and is before 
the Cabinet. May I know what pro-
re~s has been made during these fC'ur 
months since it has been before the 
Cabinet? 

Shrl Manubbal Shah: That is what 
I have said. 

The Prlme Minister and Minister 01 
F.xternal Mairs (Shrt lawaharlal 
NehJ'1l): I must confess that it ii, If 
I may say so, partly my fault-the 
delay. As a matter of fact, jt has been 
considered by the CabinC't. Consider-
tion has begun and it is goinR on. 
There is a big report on this I>ubject 
and we wanted to conllider thb fairly 
carefully. 

Shrl Barish Cbandn Mathur: AJ 
this question regarding Standin, Com· 
m:ttee further been discussed With the 
Chairman of the Rajya Sa·bha and the 
Speaker ot the Lok Sabba? 

8hrt MaD1I1Ihal BbaIt: First, the 
Cabinet has to take the deciiUon aid 
after that. all the necessary tormall-
tiel! will be gone Into. 

SIaI'I Kasltwal: The hon. Minister 
said when he had occasion to presIde 
over a talk which wa. given by Mr. 
Robson, a well known authority on 
publlc lector undertaldnp, while the 
question of aceountabf)jty to Parlia-
ment was eonst.1ered, he wa. ot the 
view that before the reports are It1lt 
to Parliament, they should boP. exa· 
mined by a panel of Chartered Ae-
eountante aDCI a plUMl of JI'.conom.lm . 
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May 1 know whether the Ministry has 
,iven any thought to this matter? 

Shrt MaDubbal Shah: We hav'! given 
cons:c!erable thought to this matter. 
All our reports are examined, as the' 
House knows, by Chartered Accour,t-
anti. What I also mentioned in that 
speech was that efficiency audit ft;or 
the performance o! these project, 
should be undertaken. We are doing 
it. 

Shri RamanathaD Chettlar: May I 
know whethf'r the r('Commendationi 
01 the Estimates Committee il'l regard 
to this matter will al~o be considered 
in the Cabinet? 

Shri Manubhal Shah: It is a co-
ordinated and integrated approach to 
the problems of public undertakings. 
Not necessarily this partirular com-
mittee's recommendation alone, but 
I'verythin/it allied to this problem will 
bl' considered by thl' Cahinl'!. 
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Shri Barish ChaDdra Mathar: Muy 
I know if very recently His Excellency 
\be Deputy Prime Minister ot the 
U.S.S.R. hal made certain SUJlestions 
relarding the runnin, of our public 
sector jn respect of incentives Dnd 
pay .tructure, and it 10, may I know 
what j, thE' reaction of thE' Govern· 
ment? 

ShrlJawabarlal NUn: Ye., Sir. 
This matter has been dlJcussed by thE' 

Planning Commission with him at 
some length and he has made very 
valuable suggestions, among them 
being, much greater authority being 
transferred to the undertakings. that 
IS, the Government interfering as little 
as possible with their work, and 
among them being-this .is with refer-
t'nl'c to the previous question asked 
by the hon. Member-in regard to ap-
pointments, etc., for them to be I{iven 
a good deal of freedom, not to go 
through the tortuous proces:es of the 
Public Service Commission. You can-
not carry on a public und~rta in  

with e ecti\'enes..~ under the old arl-
ministrative routines of ·the Govern-
ment. 

Mr. Speaker: Next question. 

Shrl Barish Chandra Mathur: I 
think the Prime Minister is mixing up 
some suggestions made bv American 
authorities and others made bv the 
Deputy Prime Minister of U.S,S.H. I 
a~ ed particularly about certain in. 
('('ntives for production and about pay 
structure. 

Shl1 Manubbal Shah: Mr. Kosygin 
gaVe Us ideas of incentives. I had an 
occasion to refer to it in the House 
more than once in t·he last one year. 
We have two Soviet experts already 
with us now who have examined three 
to four public sector undertakings. 
More are being examined by them at 
ollr request for evolving a scheme of 
payment by results, 

Dr. M. S. Ane,.: May I put one 
question to the Prime Minister? Will 
the Prime Minister explain what he 
meant by when he said that the 
selection by the Public Service om-
mission was tortuous? 

8hrt JawabarJal Nehra: Yes, Sir. 
Administrative work requires a par. 
tlcular appf'OlK'h which is efftciently 
given by the Public Service Comml.-
!lion. But, industrial undertakings 
IU? supposed to require a different 
kind Of approach in rettard to appoint-
menb etc. For instance. merit will 
('ount mut'h more than seniOrity of 
~er lce. It a pel"JOn i. good, he may 
be giVl"ll a hlJh po!t stratlhtaway 
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which cannot normally be done in the 
administrative service. 

Shri Barish Chandra Mathur: Apart 
from any suggestion by foreigners, 
this very suggestion has been voiced 
on the floor of the House by many 
Members. There is nothing new 
about this by the foreigners. 

Shri Manubhal Shah: It is true the 
House has shown great anxiety thlllt 
more and more autonomy should be 
conferred on the working of public 
undertakings. 

Import ot Cotton trom U.S.A. 

+ r Shrlmatl lIa Palchoudhurl: 
I Shri Morarka: 
I Shrl Nathwanl: 
I Shrl T. B. VlttaI Rao: 

*524. ~ Shrl Osman All Khan: 
I Dr. V1Jaya Ananda: 
I Shrl Ram Krlahan Gupta: 
I Shrl Auroblndo Ghosa1: 
L Shrl p. C. Borooah: 

Will the Minister of Commerce and 
Industry be plea~ to 'State: 

(a) whether it is a fact that negotia. 
tions have rec<'ntly been held between 
the Governments of India a,nd U.S.A. 
for the supply of about another three 
lakh bales of cotton to India; and 

(b) if so, the progre\!s made in con-
nection therewith? 

The Mlnlster of IndUlltry (Sbri 
Muubhal Shah): (a) Yes, Sir. 

Cb) A Purchase Authorisation for 
the quantity is expected to be issued 
by the Government ot U.S.A. shortly. 

Sbrlmatl na Palchoudharl: I under· 
stand that the State Department ot 
the U.S.A. has asked for certain In-
formation from the Government ot 
India as regards the amount tlJat Is 
e~ to be absorbed. Has that in-
tormation been suppUed to them? 

Sbrl Mauu ..... Sbab: Yes. 

S..... Morarka: What wru be the 
approximate priCe of the eoUon bn-
port('d when it arrives In India· 

Shri Manubhal Shah: That is diffi-
cult to say, because the prices vary 
according to the International prices 
as well as the prices of this commo-
dity in the US market, and according 
to the d'f!erent staple lengths that we 

import. 

Shri Morarlta: Is it a fact b.'at every 
importer will have to pay a premium 
of Rs. 120 to Rs. 160 per bale of 400 
Ibs., to the State Trading Corporation; 
if sO, what service would the State 
Trading Corporation render in this 
ronnection to deserve such a huge 
premium? 

Shrl Manubhal Shah: This is not 
quite a fact. As the hon. Member is 
fully aware, and the House knows, 
this premium is really tied up to the 
export of cotton cloth. That is, all 
those who buy this foreign cotton 
have to assist in one way or the other 
through a tied-Up scheme of export 
promotion by paying a certain pre-
mium. This has been going on in the 
country for the last three years. 

Shrl Morarka: Yesterday a notlft-
('a lion has been i.~ med by the Ministry 
of Commerce and Industry which hu 
appeared in today's Times of In.d14 
which says that betore a licence i~ 

given, the applicant will have to 
attach a receipt to Show that he has 
already paid Rs. 120 to &. 180 per 
candy to the State Trading Corporation 
that only thereafter the licence would 
be granted. This amount which tl 
being paid to the State Trading Cor· 
poration Is more than 10 Per cent of 
thp cost of the cotton. My question .. 
what service the State Trading Cor-
poration renders to merit this It~ 

commlulon on Ws cotton. 

Shrl Manubha. !bah: I have al· 
~ady clari t~ that t J~ premium II to 
be paas~ on, as the hon. Member i. 
fully aware, and I hope thin,. will not 
be made more complleated. 'nUa Is an 
Integral part of the export promotion 
!;cheme. The totAl avallablUty of 
foreign cotton Is tIed up to the total 
export ot eloth out ot India, al OUT 
cloth hall to ~ In t.be IIlter-
national market. t have tried to n-




